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THE MINISTER OF STATE OF THE 
MINISTRY OP PBTROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINAN. 
NCB (SHRI BRAHMA DUTT) : (a) Yes. 
Sir. 

(b) There are no pilot projects for 
Joc~tinl oil. Eiaht pilot projects have. 
however. been taken up by ONGC lor 
enhanced oil recovery In Gujarat. 

(c) The amouDt spent on these pilot 
erojects was Rs 0.13 crores in 1984-8.5 
and Rs. 2.19 crores in 1985-86. 

Settle. up or tbermal power statloal I. 
Keral. 

·J90. SHRI MULLAPPALLY 
R.AMACHANDRAN: Will the Minister 
of ENERGY be pleased to state: 

(a) whether any proposal/representa­
tion bas been received from Kerala 
Government for installing tbermal power 
Itations at Ba~iapatam in Cannanore dis­
trict and at Nilambur in Malapuram dis­
trict, Kerala; 

(b) if so, whetber any study/survey 
has been made by Government in this 
regard; and 

(c) the decision taken by Govern­
ment? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : <a) to (c) The Ke­
rala State Electricity Board bad request. 
ed Central Electricity Authority to prepare, 
as Consultants to tbe Board. a feasibility 
report for setting up a thermal power stat .. 
Ion in tbe State. The Central EJectricity 
Authority are enaaged ;n the preparation 
of the report. 

Petrocbemical complex at MaDali Dear 
Madra. 

·191. SHRIMATI MEIRA KUMAR: 
Will tbe Minister of INPUSTRY be 
pleated to stlt., : 

<a> whether there il aDY proposal 
under tbe consideration of Government to 
sot up. petrocbemical plant at Manlll 
near Madras; 

(b) if 10. the details of tb. proposal; 

(c) tbe time by 'wbJch it will atart 
functioning; and 

(d) the funds allocated for this pur­
pose ? 

THE MINISTER OF INDUSTRY 
(SHRt J. VENGALA RAO): <a> and (b) 
A Jetter or Intent bas beeD issued to MIs. 
Madras Refinories Limited (MRL) on 
February 6, )987 (or the manufacture of 
followiDI petrochemicals at Maoali near 
Madras :-

(i) Ortho·xylene 

(Ii) Benzeno 

(iii) Purified Tere .. 
phthalic Acid 

30,000 tonnes 

30,000 tonnes 

I.S0,000 tonnes 

(c) Madras Refineries Limited have 
Indicated that the plant is expected to be 

,. commillfoned 42 mooths after obtaIning 
the clearaDcCI of all approvals. 

(d) The estimated capital cost of the 
project wltl become known after comple­
tion o( the feasibility report. The mode 
of financlnl will be decided thereafter. 

CO'11manication facilities 10 Niz.m.bad 
district, ADtibr. Prade.b 

-192. SHRI T. BALA GOUD ~ Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(a) tbe number or telephone exchanges 
bcin. set up in Nizamabad. Andhra 
Pradesh; and 

(b) the additional fAcilities in tho fieJd 
or communications proposed to be exten­
ded to Nipmaba4 district? 


